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M hum? of 1 Rentes by Marine Fxporters

*1119 SHRI K. BALATHANDAYU- 
TH AM Will the Minister ot FOREIGN 
TRAhL be pleased to stite

(a) whether Government are aware that 
export imcn ive licences issued to exporters 
ot in nine products in the last decade were 
widely misused ,

(b) whether the lictnc.cs «f mirme diesel 
engims *-0 importtd under L P licences 
w* rc sold as licences at hupc proli.s in gross 
violation of the lules in force ; and

(O whether Go\ernmcnt luve instituted 
an' rnquir> into the misuse of licences by 
marine exporters 9

THL D1PUIY MINISTER IN THE 
MINISTRY OF 1 ORI IGN TRADE (SHRI 
A C GIORGT) : (a) to (c) A statement 
is laid on the Table of the House.

btaument

It has come to the no ice of the Govern­
ment that M irine Produc's exporters had 
misused the fcP licences issued to them 
including those for import of Spire Parts for 
Marine Diesel Engines The exporters are 
not entitled under the Export Promotion 
Scheme to import complete Marine Diesel 
Engines and such engines were not 
imported

The cases have been enquired into The 
repoits receive'd tn this connection are being 
examined.

SHRI K BALATHANDAYUTHAM : 
Have you devised any machinery to follow 
up the licences given es to whether they are
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used for proper purposes or you depend only 
on complaints from the people ?

SHRI A C. GEORGE : Yes, Sir. We 
do have a machinery and we keep track of 
things when we issue licences.

SHRI K. BALATHANDAYUTHAM : 
What type of machinary is that ?

THF MINISTER OF FOREIGN TRADE 
(SHRI L N. MISHRA) : The Enforcement 
Directorate is there, if theie is misuse of 
licence. Ti e CBl organisation is also there 
About export of marine products there has 
been complaint of misuse' of licences and we 
have ordc'rtd pio&ecution As a matter of 
fact, the complaint is not against one indivi­
dual but against a lot of people

MR SPI'AKtR : The member has 
asked about the machinery.

SI1R1 L N MISHRA • There is the 
Fuforccmtnt Directorate

SHRI R Ba I ATIJANDAYUTHAM : 
Accoidmg to the Rtpc rt of tho I stimates 
Committee there is a backlog of 778 cases 
pending May I know the number of cases 
involved in this report and the steps taken 
to proceed against them ’

SHRI A C GrORGE : Thtie are more 
than 100 cases in this particular cuiegoiy

Government's Move to Cuib Role of 
Foreign Money

I
*1120. SHRI N K SINHA :

SHRI BISHWANAIH 
JHUNJHUNWALA :

Will the Minister of IIOMB AFFAIRS 
be pleased to state :

(a) whether Government luve recently 
circulated a working paper on Government's 
move to curb role of foreign money ;

(b) if so, the main points thereof ;

(c) whether steps are being taken pur­
suant to a C. B 1. enquiry on tbi» issue ; 
and
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